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56th February, 1976 with the Interna-
tional Development Association tor a 
credit of $ 200 million for import of 
raw materials, components and spares 
for selected priority mdustnes, both in 
the private and public sectors, regis 
ttered with the Directorate General of 
Technical Development

The credit carries no interest but 
only a service charge of 3/4 of I per 
cent per annum and is repayable in 50 
years with a grace period ol 10 yeais

(c) So far 11 IDA Credits totalling 
to  US $ 817 million and one World 
Bank loan for $100 million have been 
extended by the World Bank Group 
to India during the current financial 
year
Appointment of a separate Develop-
ment Commissioner for Handloom 

Industry

444 SARDAR SWARAN SINGH 
SOKHI Will the Minister of COM-
MERCE be pleased to state

(a) whether a separate Doveljp- 
xnent Commissioner for Handlocm 
Industry lhas been appointed,

(b) if so, the function^ of the Com- 
•snissioner, and

(c) protections given by him to 
'weavers’

HIE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH) (a) 
Yes Sir

(b) and (c) The Development Com- 
«njsooner for Handlooms will pay ex-
clusive attention to the handloom sec 
tor particularly for its revitalisaticm 
and development with a view to bene 
fiting the handloom weaver and enab 
ling him to comnete more effectively 
m the market

Schemes of development have to be 
implemented by the State Govrnments 
and the Centre along with financial 
institutions The Development Com-
missioner will serve as a focal point 
tor ensuring the required coordination,

Recruitment Body for Appoifttnftente 
In Public Sector Undertakings

445 SHRI R R SINGH DEO Witt 
the Mimser of FINANCE be pleased 
to state

(a) whether Government propose 
to set up a centralised recruitment 
agency for Public Sector Undertak-
ings,

(b) if so, main featuics of the pro-
posal , and

(c) when is it likely to be finalis-
ed?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) (a) to (c): 
Under the new managerial personnel 
policy for Public Sector the Govern-
ment have constituted a Public Enter* 
prises Selection Board (PESB) with 
the responsibility tor selecting persons 
foi appointment as Chairman- both 
part time and full time- and Manag-
ing Directors for .ill Public Sector 
Enterprises owned or managed by the 
C entral Government othei than those 
in the field of insurance and banking. 
In the ta«-e of all full time Fxecutive/ 
Function d Directors the administra-
tive Ministry will constitute Selection 
Committees which will have a repre-
sentative trom the PESB The powers 
to make appointments to all posts 
below Board 'evel have been delegated 
to the Boards of the Enterprises How-
ever, m the selection of third level 
posts 7 e General Managers the Secre-
tary of the PESB would also be involv-
ed m the selection orotedures For 
till posts below the Board level, the 
enterprises mav wherever necessary, 
obtain suitable names from the Data 
Bank maintained b\ the Secretariat of 
PESB in the Bureau of Public Enter-
prises and consider them alongwith 
other applicants and internal candi-
dates

Thus a cetitra’ised recruitment sys-
tem operates m resoect of selection of 
incumbents of Top Posts at the Board 
level m the various public enterprises. 
With regard to the posts below the




